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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 18.10.2016

NAME OF THE COMPANY: Mrs. Harjeet Kaur & Ors.
V/s.
M/s. Freshtech Pvt. Ltd. & Anr.
SECTION OF THE COMPANIES ACT: 241/242, 244 & 59
S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE

; - IQ‘ 7y = Wi 2} | )
N Avicer  Guntordedr | Adivecate (€01 Tt 0mCE S AN

h
,..\J

Order

Learned counsel for the petitioner states that the rejoinder has been filed
yesterday in the registry and a copy thereof has been furnished to the counsel for the

respondents.
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